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THE MINISTER OF FINANCE AND 
REVENUE AND BANKING (SHRI 
H. M. PATEL): (a) and (b). Neither 
the Chief Minister nor any other 
Minister of Karnataka State has made 
a disclosure under the Voluntary Dis
closure Scheme, 1975.

The wife, daughters and sons-in- 
law of the Chief Minister have also 
not made any disclosure.

Information about family members 
of the other Ministers is not readily 
available. It will be collected and 
placed on the Table of the House as 
soon as possible.
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• Export of drinking water t0 Saudi 
Arabia

2921. SHRI MUKHTIAR SINGH 
MALIK: 'Will the Minister of COM
MERCE AND CIVIL SUPPLIES AND 
COOPERATION be pleased to state:

(a) whether any agreement has 
been signed between the Governments 
of India and Saudi Arabia regarding 
export of drinking water to Saudi 
Arabia; and

(b) if so, the broad outlines of the 
agreement?

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND CO
OPERATION (SHRI MOHAN DHA- 
jRIA); (a) No, Sir.

(b) Does not arise.




